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(c) Delhi Administration, which is
the executive authority in thig matter,
has intimated the following steps
taken by them:—

() While revising fares, State
Transport Authority stipulat-
ed that autorickshawg® and
taxi meters chall be recali-
berated within three months
In pursuance of the aforesaid
decision all operators of au-
torickshaws/taxis have been
directed to get the fare meterg
recaliberated through the
Controller, Wicghts & Mea-
sures of the Directorate of
Industries.

(ii) Special drives have been un-
dertaken jointly by the En-
forcement staff of the Directo-
rate of Transport, Delhi Ad-
mimstration and the Control-
ler of Weights & Mecasures,
against the operators and the
operators with defective me-
ters have been challaned.
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